
CENTRAL PJM] ESTRAT IVE'TRIBUNAL-

B.ANGALORE BENCH .. 

APPL1ATIQ" NO. 

Second Floor, 
Commercial Cnmplcx, 
Indirnaar, 
M\GALORE - •560 030. 

Dated:25 APR 1995 
1 341 and 1656 to 1 659 of 1994.   

and others. 	.• 

RESPQDENTS: 'Thecienti?iC Advisor endDirector General 
to Rksh8 rantri,Research and Development 
8rganlsation,Neu Delhi and other. 

To 

1. 	 S.ri.V.V,Ba1anAdvoCte,NO..76, 
''. 	Muddappa Road1CrosS 9 1.S.N9gar,. 

Bànglore-560 033. 

2:. 	 Sri.M..Padnaj8ih,Seflir.efltra1  
Govt.Standinq Counsel,High Court Bldg, 

Bang2lore-50 001. 

.SbjeCt:_.F.rwarding copies of the Orders passed by the 
Ccntral AdministratiVe Tribunai,Bangal0r3.. 

Please find nc1osed herewith 	copy of the 0rdr/ 

Stay Crdr/Thtfrim Order, passed,  by this Tribuni in the abv e.  

mentioned application(s) 	
04_O4l99. 

IJE UT REGISTRP 

f C- 	JUDICIAL BRANCHES. 

1. 



CENTRAl AD'IINISTRATIVE TRIBUNAl 
13ANGAJ:ORE BENCH 

O.A. No.141 & 165.6 TO 1659/94 

Shri Justice P.K. Shyänisundar ... Vice-Chairman 

Shri T.V. Rainanan ... Member ( A) 

TUESDAY THTS THE FOURTH DÀY OF APRIL 1995 ;  
R.iManjunath, 	• 
Aéd about 25 years, 
178, Kodihtlli, 	. 	. 	. 	 . 
Near MunishWara Temple, 
J.B. Nar Post, 	 •. 	. 

Banalore-560 075. 	. 

I Yellip,  HanuAa1ah, 
about 35 years, 

S/cs Sri Ganaiah, 
Exilur P0, 	. •. 	S. 	 . 	 - 	. . 	

.• 

Baxalore-560 037. 	 :. 

Rudre Gowda.  
. 	Agdd about 31 years,  

S/oVeeranna, 
C/b D. Nanjappa, 	 . 	. 	. 

.. 	Emlur ,  Post, 
Barn.jalore-560 037. 

. 	S. 'Devaneshan, 
ayed about 32 years, 
251,.V Main, 	. 	 S 

Anandapuram., . . 
C.V.Ramarinayar, 	. 
Baralore-560 09.3. 	 . 

Ashok, aged 28 years, 
5/0 Thippanap, 	. 	. 	.• 
Arohalli PO. 	

:. 	
0 Kariakapura Taluk, 	 . . 

Baralore Distt. 	 . 	. ..'. Applicants 
. 	

(By Advocate Shri V.V. Balan) 

V. 	 . 

1. 	The Scientific Advisor, 
to RakshaMantrj & Director, 
GCneral Research & Dvelopiaent 

	

9'II'e Oranisation, 	.. 	 •. 

Departmint of 1orks 	Houbin, 
iinistryof Defence, 

:;1ew Delhi. 

.• 	•• 
4 	 # 

' 	/1. 
-' 	

•4 
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2. 	The Estate. .Ma'nayer, 	 . 
Estate Management Office, 	 . 
Ministry of Defence, 	 . .. 	. 
DRDO Town ship, 
CV Raiaannayar'PO 
Banyalore-560 093. 	. 	..'. Respondents. 

[By Advocate Shri M.S. Padmarjaiah... 	. 
Senior Standing Counsel for Central Goovt.] 

	

ORDER 	
I  J 

Snri Justice .P.Ni Shyaxasunddr,Vice-Chairman 

1. Await. 	e have heard Shri V.V. Balan, learned 

counsel for the applicant arici Shri M.S. Padiiarajaiah, 

learneci Senior 8tdnc11n Counsel for the responcients 

The SitUdtion in which the applicants stana, we are 

unable to assist them in any banner. 	Thy want •/ 

Group D posU.in  the respondent orynisation. They 

were before us on earlier occasions and on each occa- ' 

sion we sent them back with some sop but now we are 

tolo that the respondent department cannot eQ anytniny 

for thei because there are no. jobs available to which 

they can possibly be apoirtee ana utiliseci 	We have 

yot to take the words of the DRDO orga'nisation and 

as a matter of 'fact their statement as aforesaid is 

not even disputed at . all. 	But what we 'propose to 	' 

do is to direct the DRDO administration to consider 	' 

the cases of all these applicants for proper positions 

in the Group •D category subject. to the continency 

viz. .ithin the next one year ie , from ..1995 to 

7. 
3..1996 if any group D position becoz1e available 

at Bangalore to' which positionx the applicants are 

found eligible and suitable in which event the case 

of the applicants be considered on priority basis.. ' 
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With this observation these ap1icatioris stand dispo-

sed off. No costs. 

Sd/- 
/ 

MEMBER (A) 	VICE-CHAIRMAN 

bsv 

RUE COPV  
NS 

Zxt ~Ta 
TrIbUnIl 

Central Administrative 
Bench Sgngator 

ang8l0te 


